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•118. Uri D. C. ghanaa: Win tba 
Mlniatar  of  External  Aflatra  be 
pleased (o state:

(a)  whether the Resolution, spoa- 
soNd by India, Yugoslavia mk  1*
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other nations before the Emergency
Session of the U N. General Assem
bly cdiluig o.i ImmoI .a withdraw its 
loices from the Arab territories be
hind the armistice lines of 1948, met 
with any success; and 

(b) if so, the details thereof;

Hie Deputy Minister in the Minis
try of txlernal Affairs (Shri Suren- 
dra Pal Singh): (a) and (b).  Ike 
draft resolution tabled by India and 
17 other countries in the United Na
tions General Assembly obtained 53 
votes in favour; 46 against and there 
were 20 abstentions. The draft re
solution, therefore, failed to  obtain 
the required two-third majority.

PMso’s proposed  visit to U.S.A.

•1183. Shri Bhogendn Aa:
Shri Chandra Shekhar Singh: 
Shri luuTitsr Shaatrl:
Shri Jageshwar Titer:

Will the Minister of External Affairs
be pleased to state-

(a) whether Mr Phizo, the rebel 
Naga leader, is again  planning  to 
vi*sit the United States of America to 
mobilise support for an independent 
state of Nagaland; and

(b) if so, whelher Government are 
asking the U.S.A  Government not 
to grant visa to him in the absence 
of any valid Indian passport?

Tha MWtter of External Affair* 
(8hr| M. C. Chagla):  (a)  Ike Gov
ernment of India have no informa
tion afcout Kr. Phiao's plans to re
visit United States of America.

(b) Does at grist.

Peking U b bnaleasta aim*
MuMhuf

•1U 4.  Shri I m >  «Mfeu

Aft Na* Pal:  ’
HR 9. C. Asm:
Mat M M  Tfr Shaetrf: 
Art Mr THHt AuM: 
CM lagWHi Stagk Shaatri: 
O H  1h  Avtar » m ih i

Shri Atam Dm:
Shri Arjun Singh Bhadorla: 
Shri Y. S. Xushwah:
Dr. Burya Prakash Puri:
Shri Marandl:
Shri Yajna Datt Sharma:
Shri Vlreadrakumar Shah: 
Art K. M. Madhufcar:
Shri Bamavatar Shastri:

Will the  Minister  of  External 
Affairs be pleased to state:

(a) whether Peking  Radio  has 
made several broadcasts on  Naxal
bari situation recently in which  it 
has  been stated  that,—(i)  'the 
Indian Communist Party has set up a 
base for  peasant  armed  struggle 
against the Indian Government  in 
the village areas covering Naxalbari, 
Kharibari and Phashidawa and over 
a region of 435 Km with 80,000 popu
lation"; and (ii) “the Indian  Com
munists have esablished  their  own 
political power  and organised  pea
sant .cocicticx through armed struggle 
again1* the reactionary  Government 
of India”;

(b) if so. whether this amount  to 
interference in the internal affairs of 
India by China, with whom  India 
maintains diplomatic relations  and

(c) what steps  Government  of 
India have taken to counter this anti- 
India move by China*

The Minister ol Kxtsnai  Mate* 
(Shri M. C. Chagla): (a) and  (b). 
Yes, Sir. The broadcast  refers  to 
“reroKttionariei of the Indian Com
munist Party”.

(c)  Hie Government of India took 
a grave view of this groat IMMtf* 
ence in our  internal affairs and  a 
protest waa lodged with tha HHaaW 
charge d’ Affaires in Delhi on tha tth 
July, 1M7. Indian lOasions  abroad 
haw* been briefed about thU  MS 
instructed to expose It in tbs count
ries of their tccadttaMon.




